& IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

i ) :
- [ . ]
S . .

e BT

il : 0.A.NO, 845/93, )
Date of Order: 13-9-93, ~
Between:
T.John. .~
e Applicant.
and )

1. The Employment Exchange, Officer,
Guntur, Guntur Dist,~"

2. The Regional Provident Fund Commissioner-IT,
Padmavathi Buildings,
Lakshmipuram, Guntur-7._—

.o Respondents,
For the Applicant: Mr, N.Rammohan Rao, Advocate '-/
For the Respondentss Mr.vilas v.Afzul Purkar, SC for PF, ?_S/’MQ'
CORAM: rﬂﬁwb“akmﬁhMﬁh;ﬁH3\CLL&&%%S??QQ“*Aix A
THEHDN'BLE MR.JUSTICE v . ,NEELADRI RAO : VICE CHAT RMAN
' AND '
THE HON'BLE MR.P.T,TIRUVENGADAM : MEMBER{ADMN)
The Tribunal made the following Orders-

Heard all the advocates for rival sicdes,

This OA was filed praying for a direction to R~1
te sponsor his name for coﬁsideration by R-2 for appointment to
the post of Messenger.

It is now stated for the applicant that he is not
qualitied for the said post and hence this OA is not pressed.
Accordingly this OA is dismissed. The interim order dated 23.7.93
stands vacated., No costs,

To
1. The Employment Exchangy‘.ficer,

Guntur, Guntur IHst,

2, The Regional Provident Fund Commissioner-II,. /
Padmavathi Buildings, . Lakshmipuram, Guntur-7,

3. One copy to Mr.N.Rammohan Raoc, Advocate, CAT.Hyd./, /
4. One copy to Mr. vilas V.Afzul Purkar, SC for P.F. CAT .Hyd.
5. One spare copy.
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IN PHE CENIRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD

iy B
THE HON'ILE MD.,JUSTICE V.NBZLADRI EAO \F
VICE CHAIRMAN . \
. \
NI '
THE HOW'BLE re.A.B.GORTHY 3 MEMBER(A)
_THE HON'BLE MR.T.CHANDFASEKHAR REDDY :
MENMBER( JULL)

THE HON'BLE MR.P.T.BIRUVENGADAM:sM(A)

Dated: 13- & -1293 .

.C RDER,/ FHREHENTr—

MJAB/RA/C.ANS, -

ouno.  BUS AR

T.A.No, (WP, . )

Admitted and Interim directions
issued.

Allowed

Disposed with directions
Dismissed

[y

Dismissed as pwitharawn

Dismissed fo default.
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No crder. as to Costg.,





